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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI 

FINANCE (EXPENDITURE-IV) DEPARTMENT 

DELHI SACHIVALAYA, LP. ESTATE: NEW DELHI-110 002 

No. F.3(83)/Fin.(Exp-IV)/2020-21/DS-IV/.292 Dated: PS Yof ) 

Notification No. 81/2020— State Tax 

No. F.3(83)/Fin.(Exp-I'V)/2020-21/DS-IV/ - In exercise of the powers conferred by 

clause (ii) of section 1 of the Delhi Goods and Services Tax (Amendment) Act, 2019 (Act 

No. 06 of 2019), the Lt. Governor of the National Capital Territory of Delhi hereby appoints 

the 10" day of November, 2020, as the date on which the provisions of section 7 of the said 

Act shall come into force. 

By order and in the name of the 

Lt. Governor of the National Capital Territory of Delhi, 

Wo pen 
(Manoj Kumar) 

Dy. Secretary IV (Finance) 

No. F.3 (83)/Fin (Exp-1)/2020-21/DS-IV/4f 7 Dated: =/ Gf o/ 

Copy forwarded for information to:- 
1. The Principal Secretary to the Hon’ble Lieutenant Governor, Delhi. 

2. The Additional Chief Secretary (GAD), Govt. of NCT of Delhi with the request to 

publish the notification in Delhi Gazette Part-IV (Extraordinary) in today’s date. 

3. The Secretary (Finance), Govt. of NCT of Delhi, Delhi Sachivalaya, I.P. Estate, New 

Delhi 

4. The Commissioner, State Tax, Delhi, Vyapar Bhawan, I.P. Estate, New Delhi. 

5. The Additional Secretary to the Hon’ble Chief Minister, Govt. of NCT of Delhi, Delhi 

Sachivalaya, I.P Estate, New Delhi 

6. The Secretary to Finance Minister, Govt. of NCT of Delhi, Delhi Sachivalaya, IP. 

Estate, New Delhi 

7. The Additional Secretary (Law), Govt. of NCT of Delhi, Delhi Sachivalaya, I.P. Estate, 

New Delhi 

8. Joint Director, State Resources Division, Finance Department, Govt. of NCT of Delhi, 

Delhi Secretariat, New Delhi. 

9. The P.S. to the Leader of Opposition, 29, Delhi Legislative Assembly, Old Secretariat, 
Delhi. 

10. OSD to Chief Secretary, Govt. of NCT of Delhi, Delhi Sachivalaya, I.P. Estate, New 
Delhi. 

ee. Website. 

12. Guard File. Yr 

(Manoj Kumar) 
Dy. Secretary IV (Finance) 

  

   



(fecehl WAIT saa, | APT AR FH yeprerrel) 
wasia wort aa feecit Ua 

faa (@qa-1V) feart 
feoott uPrarea, arg. weee, ag feeei—110002 

wit. 3(¢3) / fra eaa-IV ) / 2020-21 / SIGH-IV / 992 fester: if Se] 

SRIGAAT GANT 81 /2020-XTSY HX 

aun 3(63)/faa( era-Iv )/2020-21/Sue-IV/: usa wort aa feed + 

worsucra, eect art sik Gar oe (gies) afefras, 2019 @fafaa We 2019 oT 

osat oer 1 & Vs () err want feral wr wart wea gy, 10 Adax 2020 HT SE ANTE 

& wa 4 Pac wee &, fore atte a uw ahaa Sant 7 wade wge V7 | 

weg wart ea feel & saree 
& MMe S TM TAs AH 

aut, 383) /faa(Sa-IV ) /2020-21/ S-lV / F992 festa: aS S/4/ 

gfafett Prafead ot yet wd sraan wredarel Sg aera: 
4. WAS sea, feet & vers alee, soererare Uferarera, feet | 

2 afaRat ea wiee, war yeres fear, usa user aa facet amr, feeci 

eftrarea, ag fect ar ve afeftad vfs afea ona ot anre 4 feet worms art — 

aR Aare A WepTerarey | 
3, afre, faa fer, usta wort aa fect aan, free ufearcry, 4g fecci | 

4. ayaa, wee oy, fecch, aOR was, aE. Wee, aE feck | 

5. ara Feria & afaRet utes, wa wourt aa fees aor, fecei wfrarey, 

ag fect | 
6. fa ah & afta, wsha wort aa Rech ue, feet wfearey, ag feech | 

7. afeftat afta (af), usta wort aa fect aor, feeci wfearera, ag fecei | 

fect uftrarea, as feecit | 
9. war ufeoet @ Prot ufera, 29, fect foes war, get Uferatera, feeci | 

10. FA ube & fade arated, wets woerh sa feet uM, fect weary, Ag 

feet | 
eta ke | “i 
12. Wisc | aoa 

( FIST BAR) 
3a ufera— IV (fad)


